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(b) If so, by when ?

THE MINISTER OF COMNiHNICA- 
TIONS (SHRI ARJUN SINGU) : (a) N o ,  
Sir.

<b> Doc« not arise.

Visit of Neyicii Uiinifc Corporation 
Limited team In WcyI Cirrmuny

•3S0. SliRI BANWARl LAI.
PUROHIT ;

DR. V. V'FNKATESH :

Will the Minintcr 
plca&ed to ftalc :

of ENERGY be

(ii> \^hciher i  dclc^ition con&uung of 
ofTicer* of the Neyveli Ltgnite Coiporaiion 
Limited and Government r f  India vitiled 
Wc4t Gcrnwny recently ;

<b> vihcthcr the icdm of olltctals held 
conftultjtKint with the icchnick) con>ultani&, 
M l .  Rhcinbraun Cunsulting of Wcii 
GermJiny on certain ts&ues of NcyvcIi 
Lignite Corporation Ltd . ;ind

U> if U). the dctailfc (hereof "!

THE MINISTTER 
tSHRI VASANT SATME>

o r  ENERGY 
(a > Y'es, Sir,

(b) and (c) The Indian Uelcftiiion 
did not h4v.*, any cu:nuU«ilion with M/s 
Rheinbrnun C7onsuIting of Wcsi Gcrtn;»ny. 
The Rhctrbriiun ConsuUing are land ing  
coniultanit of Ncy\eh 1.ignite Corporation 
Lid. The Chi irman-cum-Managing 
Director, Ncyveli Lifinitc Corporation Ltd.. 
who wtis also a member of the Indian 
Delegation to F.R G. had, however, 
conftultattont with Khcinbraun Consulting
oo ibc following »ubject& ;

<i) Safety check progra.nme» for 
opencAftt mining machineiy*

(ii) Mine planning,

(iti) Detailed Dewitering Model,

(iv) Reliability of Mining Equipment 
and Opera itoDft,

(v) Efficiency of Brtqueiting an« 
CarboDisation Plant.

Women Judges in ili^h Courts

•381 .  SHRIMATl MADHUREE 
SINGH :
SHKl SHANIARAM  NAIJC :

Will the .Mini«ler of LAW ANI 
JUST ICE be pleased to state :

(a) the number of women judges i 
various High Courts ; and

(b) whether it is proposed to increas 
their number 7

THE MINISTER OF STATE IN TH 
MINISTRY OF L \ W  AND JUSTIC 
(SHRI H. R. BHARDWAJ ) : (a) A 
present, 1 I women Judges are in positio 
in the followirg Courts of \he country :

Andhra Pradesh

Uombay

Calcutta

Dcthi

Keiaia

Madras

Rajasthan

1

1

3

2

1

\

I I

(b* The Govcrtimctii have addressc 
the Chief Ministers of States and Chii 
Juiiiccs of High Courts saying that 
should be possible for them to locat 
women lawyers who are suitable ft 
appotntnicni as High Court Judges^ an 
they have bi:cn requested to keep this i 
view while making recomniendatioos fc 
appointments to the Hish Courts &o as t 
increase their rcpiesetitation on the Bench.

I f r a n i l a i t o n j

Gas Vgencics in Distriet Headquarters
of V.V.

•382 .  SHRIMATl USHA VERMA 
Will the Minister of PETROLEUM ANJ 
NATURAL GAS be pleased to state :


